
SCHEDULE I
FORM A

PUBLIC ANNOUNCEMENT
(Regulation14ofthelnsolvencyandBankruptcyBoardoflndia(VoluntaryLiquidationProcess)Regulations,

2017)
FOR THE ATTENTION OF TEE STAKEHOLDERS OF IGARASHI MOTORS SALES PRIVATE LIMITED

1.2.3.4.5

|Nameofcoaporateperson.Dateofincorporationofcorporateperson.Authorityunderwhichcorporateperson   is
IGARASHI      MOTORS      SALES      PRIVATE
LIMITED
24th October, 2cO5
Registrar of Companies, Chermai

incorporated/ registeredCorporateidentitynumber     liffiited   .    .  .

U51505TN2005PTC057898
identitj' F,t}ff.be  of corporate person   .Addressoftheregisteredofficeand principaloffice(ifany)ofcorporatepersonLiquidationcommencementdateofcoxporate

6

Plot No. 7 & 8, Subramaniya Siva Salai Industrial
Estate,      Maraimalai   Nagar,   Kancheepuram   -603209

7.

24th July, 2021
Person.Name,   address,    email    address,    telephone

Mr. Ananthachari Mahesh,
Number  and  the  registration  number  of  the Regn     No      -     IBBI/IPA-00l/IP-P01723/2019-
liquidator 2020/12673

Liquidator,
5/5 , Iswaryas Essodammai Apartments,
5, Madhava Mani Avenue, Velachery,
Chemai -600042.
Phone -+919566124770
Email ID -imsplvlclaims@gmail.com22ndAugust,2021

8. Last date for submission of claims

NoticeisherebygiventhattheIGARASHIMOTORSSALESPRIVATELIMITEDhascommencedvoluntary
liquidation on 24th July 2021.

The stakeholders of  IGARASHI MOTORS  SALES PRIVATE LIMITED are hereby called upon to submit a
proofoftheirclaims,onorbefore22ndAugust,2021,totheliquidatorattheaddressmentionedagaiustitem7.

Thefinancialcreditorsshallsubmittheirproofofclaimsbyelectronicmeansonly.Allotherstakeholdersmay
submit the proof of claims in person, by post or by electronic means.

submss[onofRE=proofsofc]ansha[]anactpenalt]es

¥IBBMPA-00MP-P01723/2019-2020/12673]Ananthachari Mahesh
Liquidator of IGARASHI MOTORS SALES PRIVATE LIMITED
Date: 24th July, 2021
Place: Chermai


